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whooping couîh, diphtheriib and other 
*diseases take a very heavy  toll  of 
children—especially the school-going 
children- in this country?

RaJkumari Amrit Kaur: 1 have not 
got statistics from the States, but the 
only information I have is about the 
number of cases treated and the num
ber of deaths recorded from  these 
diseases collected from the  annual 
reports.  I have not got the number 
of deaths under age-groups.

Shrl V. P. Nayar: May  I  know
whether the attention  of the  hon. 
Minister has been drawn to the refer
ence  made by  the  Pharmaceutical 
Enquiry Committee, in its recent re
port, that in view of tlM fact that 
whooping cough  and diphtheria are 
taking a very heavy toll of children 
—and also tetanus—Government 
should embark upon a project  and 
manufacture the  triple vaccine im
mediately?

Rajkamari Amrit  Kaor: I  have 
taken note of the recommendations 
but the demand for the vaccine is so 
small from the States that I have not 
thought it worth while to embark on 
any venture. What is being produced 
today by the three firms seems  to 
suffice. ,

P. & T. Training Cbntrb, Hyderabad

*483. Shrl T, B, VlttM Bao: Will the 
Minister of Communicattoiis be pleased 
to refer to the reply given to unstarred 
question No. 620 on the 22nd Septem
ber, 1954 and state:

(a) whether Government have since 
Tjeen able to acquire a plot of  land 
for the construction of a DepartDAental 
building to house the P. and T. Train
ing Centre at Hyderabad;

(b) if so, when the construction of 
the buildinj; will start; and

(c) what amount out of the budget
ed sum has so far been spent in this 
connection?

The Afflnister of Conunanicatloiia 
<Shri Jafjlvan Ram):  (a) No.

(b)  Does not arise in view of ans
wer to part (a).

(c) Nil

Sliri T. a Vtttal lUo: Uuy l know 
what efforts have been made by Gov
ernment for acquiring a plot?

Bhrl Jagjlvan Ram: Efforts  were 
M§fng made, but in the meantime, the 
entire question whether  we should 
have any institutes, like the one  at 
Saharanpur,  established  in  other 
places or not, is being examined  by 
the Ministry of Finance.

Shrl Krishiyusharya  Jodii: .Ques
tion No. 499, standing  in my name, 
may also be taken along with this.

Mr. Speaker: Yes.

Railways of Former India States

*485, Shrl  Krishnacharya  Jô ;
Will the Minister of  Rallwajf  be 
pleased to state the nature of  the 
reforms introduced in thie Railways 
belonging to erstwhile  Indian Statef 
after they were integrated with  the 
Indian Railways from the 1st April, 
1950?

The  Deinity Mlnjeter of Railways 
and Traiisport (Shrl Alagesan): The
main  changes introduced on  the 
erstwhile Indian States Railwîys after 
integration with the Indian Railways 
were the implementation of the  re
commendations of the Central  Pay 
Commission  and  the  adjudicator’* 
award.

Railways of Former Indian States

*499. Shri Krislmacharya JMhi: Will 
the Minister of Railways be  pleased 
to state whether  the  Railways  of 
the former Indian States have fallen 
Jta line with the Indian Itailways as 
far Administrative and other matters 
are concerned?

The Deputy Minister of Railways 
and Transport (Shrl Alageaan): The
administrative  set-ub  of -̂Indian 
States Railways has been brought in 
line with that of Indian  Railways. 
In other matters, such  as Qperating 
improvements,  passenger  and staff 
amenities, these railways are  being




